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O.A. No .1601/1990

1.3hri Tejbir Singh,
S/o Shri Sultan Singh,
R/o Qr.No. B-5, PS Punjabi Bagh,
New Delhi, -

... applicant

1» The Commissioner of Police,
Delhi police,

0' Police Headquarters,
^^0 .Building, I,P .Estate,
New Delhi

2e The Deputy Coramissioner of Police,
IVth Bn.Delhi Armed Police,
De Ihi.

3. Union of India,
Ministry of Home Affairs,
Government of India,
Nevv Delhi (Through its Secretary )

... Respondents

ORDER (BY CIPCULATION )

! This is a reuiau application filed by the

applicant in O.A« No, 1601/90 seeking rev/ieu of

the order, dated 7,4,1995, Ue have seen the rev/ieu

application and ue are satisfied that the same can

be disposed of by circulation under Rule 17(ixi)

of the CAT (Procedure) Rules, 1987 and ue procesci

to do sOb

2, In paragraphs 4^-9, of the Review. Appli

cation, the applicant claims that there is an

apparent error on the face of the record, A mere

perusal of the.® paragraphs shaus that uhat the

• •



,

applicant, is, in fact, doing is to re-argue,

the case on the evidence submitted before the

Disciplinary proceedings, which does not come

within, the scope of a review application as

provided under the law.

3, paragraph 3 of the review application

refers to the charging of licence fee for the

occupation of the Government quarter by the

applicant. Here again, the applicant has

failed to show how the facts mentioned in

this paragraph are sufficient to warrant a

review of the order dated 7.4.1995. A perusal

of the other paragraphs of the review application

also make it clear that none of. the ingredients

referred to in 0.4? of Rule 1 of the CPC has

been shown to warrant a review of the aforesaid

judgment. No error apparent on the face of

the record has been made out and the review

application cannot be the remedy for seeking

relief only because the applicant states that

the decision is erroneous or wrong.

4. The reviev; application is, therefore,

dismissed. 5. ^

(Smt.Lakshmi Swaminathan) (3 .R . Adi/e )
Member (j) Member (A)


